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(ii) RE: Reported Arrest of Saddam Hussein, deposed President of Irag.

Title: Regarding reported arrest of Saddam Hussein, the deposed President of Iraq.
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SHRI S. JAIPAL REDDY (MIRYALGUDA): Mr. Speaker, Sir, may | say something? We would like to request the
Government, on behalf of the Congress Party, that the Government of India should make a statement on the
situation arising from the arrest of Saddam Hussein. At this point, we do not intend to go into the merits of the
situation there. However, since the former ruler has been arrested, the Government of India must give reaction. We
must do our best to see that he is treated in a proper way.

SHRI BASU DEB ACHARIA (BANKURA): We also associate with it.

SHRI RUPCHAND PAL (HOOGHLY): In the backdrop of the resolution that was adopted in the House, the
Government should not only respond properly, but also condemn the American media attitude to punish himin a
manner that is not acceptable to the human beings in the world.
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MR. SPEAKER: She will bring it to the notice of the Prime Minister.
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